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t[Tre MINISTER or STATE 18 tHE MINISTRY or HOME AFFAIRS (SHrr

B. N. Datar): The reguisite information is contained in the attached stote-
ment,

STATEMENT

Number of Thefts commiitted in Dethi  and New Delhi 1st October, 1961
to 28th February, 1962

No. of thefts Cages Cases in Which Result of
comitted detectad prosecutions prosecutions
Jaunched
2974 364 320 Convicted . . o9
Acquitted . . 5
Pending disposal in
Courts . . 216
320
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t [REPORT OF THE COMMITTEE ON
COMMERCE EDUCATION

145. SHRI B. N. BHARGAVA: Will the
Minister of SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS be pleased to refer to the
answer given to Starred Question No. 563 in
the Rajya Sabha

t[ ] English translation.
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en the 6th September, 1961 and state the main
recommendations made by the Committee on
reorganisation and development of education
in commerce, and the action taken thereon?]
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F[THE  MINISTER SCIENTIFIC
RESEARCH AND CULTURAL
AFFAIRS (SHRI HUMAYUN KABIR) : A copy
of the report of th, Committee on Commerce
Education is placed in the Library of the
Sabha. A summary of the recommendations is
given at pages 55—61 of the report.

OF

The report was considered by the All India
Council for Technical Education at its
meeting held on 7th December, 1961.

The recommendations of the Committee as
also those of the Council are under the
consideration of Government.]
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T[COMMITTEE TO STUDY THE LIVING AND

WORKING CONDITIONS OF CENTRAL
GOVERNMENT EMPLOYEES

146. SHRI B. N. BHARGAVA: Will the
Minister of HOME AFFAIRS be pleased to refer
to the answer given to Starred Question No.
296 in the Rajya Sabha on the 23rd August,
1961 and state:

(a) whether Government have since
received the report of the Committee
appointed to study the living and working
conditions of the Central Government

employees; and

(b) if so, what are the main findings and
recommendations of the Committee?]
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(b) The Committee has made re-
commendations in respect of a wide range of
subjects like working conditions, residential
accommodation, edu-

lation.



